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(d) if so, what are the detafls -thereof
and how much amount so far has bcen
spent on the opcration, cleaning of river
under *“Ganga Action Plan™ indicating
scparately the amount spent/sanctioned
by the Central Government and funds
rclcascd by the major states like U.P.,
Bihar and Wcst Bangal till 31.10.1992?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI AR-
JUN SINGH): (a) Yes, Sir.

(b) and (c) There is a Monitoring Com-
mittce under the Chairmanship of
Mecmber (environment) of the Planning
Commission which monitors various as-
pects including the aspect of water quality
of the river Ganga. 27 water quality
moniloring stations along the Ganga have
bcen set up and water quality is being
regularly monitored with regard to 142
pcremeters. The Steering  Committee
under the Chairmanship of Secretary
(E&F) also rcgularly reviews the various
aspccts of the Ganga Action Plan. The
Central Ganga Authority as the highest
body for the Ganga Action Plan under
the Chairmanship of Prime Minister also
rcviews its cntire progress. Based on the
review undertaken by the Government,
remedial measures are taken by the Gan-
ga Projcct Directorate, the State Govern-
ments and the executing agencies. With
the complction of many schemes upto
and including those in Kanpur and Al-
lahabad, watcr quality both in Kanpur
and Allahabad has shown improvement.

(d) Undcr Ganga Action Plan a total
of 261 schemes have been sanctioned at a
cost of Rs. 347.22 crores. The schemes
include interception, diversion and treat-
ment of scwage, sctting up of electric
crematoria, low cost sanitation and river
front facilities in the States of Uttar
Pradesh, Bihar and West Bengal. The
cntirc cost of the programme is being
borne by Government of India. So far a
sum of Rs. 311.38 crores has becn spent.

[25 NOV. 1992)

to Questions 66
Pollution due to automoblics

248. SHRI PRAMOD MAHAIJAN:
Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) whether Government’s attention
has been drawn to the news item appear-
ing in India Today dated 15th November,
1992 “Bombay Taxis Go Green™; and

(b) if so, what steps Government prop-
os¢ to take that the entire automobile
industry becomes pollution free?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI AR-
JUN SINGH): (a)Yes, Sir.

(b) The steps taken by the Governinoot
to control vehicular pollution include.

(i) Gross and mass emission stan- .
dards for all types of vchicles have
been notified under the Motor
Vehicles Rules, 1989;

(ii) Draft notification in respect of
mass emission standards for petrol
and diesel driven vehicles for the
year 1995 has been issued under
the Central Motor Vehicles Rules,
1989;

(iii} Steps have been initiated 10
introduce compressed natural gas
(CNG) as an aliernative fuel for
petrol and diesel in major met-
ropolitan cities.

Environment clearance of projects

249. SHRI B.K. HARIPRASAD: Will
the Minister of ENVIRONMENT AND
FORESTS be pleased to state:

(a) whether it is a fact that several
oroject: of Karnataka have been stalled
due to the non-grant of environment
clearance tc these projects and if so, the
details of the projects which are pending
for over 3 months, 6 mcnths, 1 year and
above; and

(b} whether Government are awaic
that this delay is seriously affecting the
industrial growth of the State and dis-
couraging industrial enterprise?



